CUSTOM, EXCISE & SERVICE TAX APPELLATE TRIBUNAL, NEW DELLHI

Customs, Service Tax & Anti Dumping Branch

Weekly Statement of dispatch of order from 10/04/2016 to 13/04/2016

S.No | Appeal No Application No Order No Order recd. date | Dt. Of order
From Secy of sent to CR
President/VP/
Members
FINAL ORDER
" ST/2809/2012-CU[DB] FO/ST/A/52164/2017 20/03/2017 12/04/2017
. 17
5 $T/1756/2011-CU[DB] FO/ST/A/52165/2017 20/03/20 12/04/2017
3 $T/52871/2014-CU[DB] FO/ST/A/52195/2017 MR 12/04/2017
i ST/56959/2013-CU[DB] FO/ST/A/52191/2017 R/t 12/04/2017
. $T/1427/2011-CU[DB] FO/ST/A/52230/2017 202t 12/04/2017
6 $T/2644/2012-CU[DB] FO/ST/A/52258/2017 S 12/04/2017
E FO/ST/A, -
, ST/50078/2014-CU[DB] O/ST/A/52286 20/03/2017 12/04/2017
52287/2017
7 FO/ST/A/52208-
g ST/733/2012-CU[DB] O/ST/A/ 8 20/03/2017 12/04/2017
52209/2017
§ $T/1075/2011-CU[DB FO/ST/A/52222/2017 L s 12/04/2017
ST/943/2011-CU[DB
10 /943/ (o8] FO/ST/A/56445/2016 EUEeEy 12/04/2017
i ST/1047/2010-CU[DB] FO/ST/A/56450/2016 20/03/2017 12/04/2017
- ST/56/2011-CU[DB] FO/ST/A/56451/2016 20/03/2017 12/04/2017
R S$T/999/2011-CU[DB] FO/ST/A/56452/2016 20/03/2017 12/08/2017
" ST/104/2012-CU[DB] FO/ST/A/56455/2016 16/03/2017 12/04/2017
& ST/76/2011-CU[DB] FO/ST/A/52296/2017 10/03/2017 12/04/2017
. ST/56081/2013-CU[DB] FO/ST/A/52339/2017 16/03/2017 12/04/2017
2711/2016-CU[DB
7 | ©52711/2016-CUDR) FO/C/A/52149/2017 VBT 12/04/2017
@ €/53245/2015-CU[DB] FO/C/A/52147/2017 20/03/2017 12/04/2017
51165 -CU[DB
9 €/51165/2015-CU[DB] FO/C/A/52192/2017 20/03/2017 12/04/2017
FO/C/A/52181-
C/52976/2016-CU[DB 20/03/2017
€/373/2011-CU[DB
5 /373/2011-CU[DB] FO/C/A/52219/2017 20/03/2017 12/08/2017
. C/51577/2014-CU[DB] FO/C/A/52223/2017 20/03/2017 12/04/2017
C/53458/2015-CU[DB
= /53458/2015-CU[DB] FO/C/A/52231/2017 20/03/2017 12/08/2017
€/53540/2015-CU[DB
v /53540/2015-CU[DB] FO/C/A/52232/2017 20/03/2017 12/04/2017




FO/C/A/52233-
C/53685/2015-CU[DB 20/03/2017
25 / /2015-CU[DB] 52234/2017 0/03/ 12/04/2017
FO/C/A/52233-
C/53686/2015-CU[DB 20/03/2017
- / / (D8] 52234/2017 s 12/04/2017
FO/C/A/52235-
C/50147/2016-CU[DB 20/03/2017
27 d 4 ] 52237/2017 e 12/04/2017
58 C€/50834/2014-CU[DB] FO/C/A/52238/2017 09/03/2017 12/04/2017
o C/58801/2013-CU[DB] FO/C/A/52243/2017 09/03/2017 12/04/2017
FO/C/A/52244-
C/56846/2013-CU[DB 09/03/2017
- /56846/2013-CU[DB] 52246/2017 134 12/04/2017
FO/C/A/52252-
C/53058/2015-CU[DB 09/03/2017
% / / (D8] 52254/2017 Lo 12/04/2017
% C/316/2009-CU([DB] FO/C/A/52257/2017 10/03/2017 12/04/2017
- C/255/2011-CU[DB] FO/C/A/52267/2017 10/03/2017 12/04/2017
2 C/53270/2015-CU[DB] FO/C/A/52281/2017 20/03/2017 12/04/2017
y 7=
5 €/190/2011-CU([DB] FO/C/A/5221 20/03/2017 12/04/2017
52218/2017
g6 €/53039/2016-CU[DB] FO/C/A/52441/2017 20/03/2017 13/04/2017
o €/50260/2017-CU[DB] FO/C/A/52632/2017 30/03/2017 13/04/2017
Misc. Orders
1 ST/50078/2017-CU[DB] | ST/COD/50036/2017 MO/50111/2017 20/03/2017 12/04/2017
5 ST/50095/2017-CU[DB] | ST/COD/50042/2017 MO/50117/2017 20/03/2017 12/04/2017
g ST/52452/2016-CU[DB] | ST/COD/51443/2016 M0/50127/2017 20/03/2017 12/04/2017
A ST/60531/2013-CU[DB] | ST/ROA/51781/2016 M0/50130/2017 20/03/2017 12/04/2017
. $T/50247/2017-CU[DB] | ST/COD/50136/2017 M0/50131/2017 20/03/2017 12/04/2017
" ST/53794/2014-CU[DB] | ST/ROA/51724/2016 MO0/50141/2017 20/03/2017 13/04/2017
’ C/50320/2017-CU([DB] C/MISC/50185/2017 MO0/50146/2017 20/03/2017 13/04/2017
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